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The District & Sessians Judge, (A1)
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Sub.i-  Compliance of provisions contained in Flag Code of
India, 2002.

I am to enclose herewith a copy of "Flag Code of India, 2002"
which is a consolidation of directions issued by Government of India from
time to time and contains detziled instructions in regard to the shape, size
and colour of the Mational Flag, the correct display, instances of misuse and
display on National Day or special oceasions. It is dividad inta three parts —
Part 1 contains general description of the National Flag. Part 11 is devoted to
the display of the National Flag by members of Public, Private Crganization
and Educational Institution. Part I11 of the Code relates to display of the
National Flag by Central and State Governments and their arganizations and
agencies. [t has come into effect from January 26, 2002,

The provisions contained in the Code ars to be scrupulously
followed, lest entall in prosecution, Therefare, pleaa':z: ensure that there is no
violation of the directions/instructions contained in the Flag Code and the
same are followed scmpulousrlr by all concerned. Summary in Hindl for the
benefit of Drivers and PSO's accompanying the dignitary also enclosed for
Information and compliance.

Encl,: ) As above,
REGISTRAR GENERAL
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Flag Code of India, 2002

The Tndian Mational Flag represents the hopes and aspirations of the people of India. 1t is
the symbel of our national pride. Ower the last five decades, several people including
members of armed forces have ungrudgingly laid down their lives to keep the tricolour flying
in its full glory.

The sipnificance of the colours and the chakra in the National Flag was amply described
by Dr. 5. Radhakrishnan in the Constituent Assembly which unanimously adopted the
Mational Flag. Dr. 5. Radhakrishnan explained—"Bhagwa or the sallron colour denotes
renunciation of disinterestedness. Our leaders must be indifTerent o material gains and
dedicate themselves to their worle, The wlute in the centre is light, the path of tuth to guide
our conduct. The green shows our selation to soil, cur relation to the plant life here on which
all ather life depends. The Ashoka Wheel in the center of the white is the wheel of the law of
dharma. Truth or satya, dharma or virtue gught to be the controlling principles of those who
waork under this fleg. Apain, the wheel denotes motion. There is death in stagnation. There is
life in movement. India should no more resist change, it must move and go forward. The
wheel represents the dyvnamism of a peaceful chanpe”

There is universal affection and respect for, and lovalty to, the Mational Flag, Yet, a
perceptible lack of awarcness is often noticed, not only amongst people but also in the
organizations‘agencies of the government, in regard to laws, practices and conventions that
apply to the display of the National Flag., Apart from non-statutory instructions issued by the
Government from time to time, display of the Mational Flag is povemed by the provisions of
the Emblems and Mames (Prevention of Improper Use) Act, 1950 (Mo, 12 of 19507 and the
Frevention of [nsults to Mational Honeur Act, 1971 (Mo, 69 of 1971). Flag Code of India,
2002 is an attempt to bring legether all such laws, conventions, practices and instructions for
the guidancs and benefit of all concermed.

For the sake of convenience, Flag Code of India, 2002, has been divided into three pants.
Fart 1 of the Code contains peneral descriplion of the Mational Flag. Part I of the Code is
devoted to the display of the Maticnal Flag by members of public, private organizatiens,
sducational institutions, etc. Parl 11T of the Code relates w display of the MNational Flag by
Central and State povernments and their organisations and agencies.

Flag Code of India, 2002, mkes elfect from January 26, 2002 and supersedes the "Tlag
Code-Tndia® as il existed,

PaRTI
GENERAL

L1 The Matienal Flag shall be a tri-colour panel made up of three reclangular panels or
sub-panels of equal widths. The colour of the tep panel shall be India saffron {Kesari) and that
of the bottom pane] shall be Indie green. The middle panel shall be white, bearing at its centre
the design of Ashoka Chakra in navy blue colour with 24 equally spaced spokes. The Ashoka
Chakra shall preferably be screen printed or otherwise printed or stenciled or suitably
cmbroidered and shall be completely visible on hoth sides of the Flag in the centre of the
white panel.

1.2 The Mational Flag of India shall be made of hand spun and hand woven
woul/cotton/silk khadi bunting.

1.3 The Mational Flag shafl be rectangular in shape. The ratio of the length to the height
['widdh) of the Flag shall be 3:2.

1.4 The standard sizes of the National Flag shall be as follows—

Flag Size Mo, Dimensions in mm

| 6300 x 4200

3600 x 2400

2700 = 1800

18040 = 1200
1350 % 900
G0 3 ()
450w 300
E 150

150 % 100

- R - R



1.5 An appropriate size should be chosen for display, The flags of 430 x 300 mm size are intended
lor aircrafts on VVIP flights, 225 x 150 mm size for motor-cars and 150 x 100 mm size for table
[Togs.

PARTI] #
HOETRGDISPLAYUSE OF NATIONAL FLAG BY MEMBERS OF PUBLIC, PRIVATE
ORCANISATIONS, EDUCATIONAL INSTITUTIONS, ETC,
Section 1

2.1 There shall be ro resiriction an the display of the National Flag by members of general
public, private organizations, educational institutions, atc., except to the extent provided in the
Emblems and Mames (Prevention of Improper Use) Act, 1950 and the Prevention of Tnsults to
Mational Honour Act, 1971 and any other law enacted an the subject Keeping in view the
pravizions of the aforementioned Acts—

() the Flag shall not be used for commercial purposes in violation of the Emblem and
Mames (Prevention of Improper Use) Act, 1950;
(i) the Flag shall not be dipped in salute o any person or thing;
L) the Flag shall not be flown at half-mast except on ocoasions on which the Flag is

flown at half-mast on public buildings in sccordance with the instructions issued by
the Government;

=

The Emblems and Manes (Prevention of Improper Lise) Act, 1950
Seetion 2. In this Act, unfess the context otherwise requines.

(@) “emblem” means any emblem. seal, (lag, insignia, coat-nf-arms or pictorial representation
specitied in the Schedule,

Section 3 Notwithstanding anything contained in any law for the rime heing in force, no person shall,
except in such cases and under such conditions as may be prescribed by the Central Governmenl, use, or
cuntinue fo use, for the purpose of any trade, husiness, calling or profession, or in the tithe of any patent, or in
any trade mark of design, any name or emblem specified in the Schedule or any colourable imitation thereol
without the previous permission of the Central Government or of such officer of Government az may be
authorised in itus behalf by the Central Govemnment,

Mete. ~The Indien Matsonal Flag has been specified as an emblem in the Schedule to the Acl
The Prevention of Insults to Mational Honour Act, 1571 {amended by the Prevention of Insults to
Mational Honsour (Amendment) Act, 2003%;

Whoever in uny public place or in any other place within public view bums, mutilotes, defaces,
deliles, disfigures, destroys, tramples upon or otherwise shows disrespect to or brings into contempt
{whether by words, either spoken o written, or by acts) the Indian MNational Flag..... ... or any pait
thereol, shull be punizhed with imprisonment for a teom which may extend to three years, or with fine, or
with hoth

LL]

Explgnatian | —Comments expressing disapprobation or criticism of the . Indian Maticnal
Flag or an aleration of the Indian Mational Flag by lawlol means do not constitute an offence under this
section

Explanation 2 —The expression, “Indian Mational Flag™ includes any pecture, painting, drawing or
photegraph, or other visible representation of the Indian Mational Flag, or of any part or pars thereof,
made of any substance or represented on any substance,

Expianation 2—The expression "Public place” means any place intended for use by, or accessible o,
the public and incledes any public conveyance

Explomaiion 4. —The disrespect to the Indian Magonal Flag means and includes-

(@) gross affront or indignity offered o the Indian National Flag, or
(&) dipping the Indian National Flag in salute to any person or thing; or
icl flying the Indian Mational Flag 1 half-masl except on occasions on which the Flag is flown
al hatf-mast on public buildings in accordance with the instructions issued by the
Government, or
{d) uging the Indian Mational Flag 8s a drapery in any form whatsoever except in state funerals
or anmed forces or othes para-military fooces funerals; or
using the Indian Mational Flag a5 a portion of costume or uniform of any description or
embraidening or printing it on cushions, handkerchiels, napkins or any dress material; or
) putting any kind of inscription upon the Indian Mational Flag, or
(2} using the Indian Mational Flag as a receptacle for reesiving, delivering or carrving anything
except flower petals before the Indian Mational Flag is unfurled as part of celebrations on
spesial nooasions including the Republic Day o the ““‘fP“"“‘““ Dray; or
(i1} using the Indian Maticne] Flag as covering for a statue or a monument or a speaker’s desk or
w spealier's pladiomm; o
{7} allowing the Indian National Flag to touch the ground or the floor or trail in water
mtentionally; or
{7t draping the Indian National Flag over the hood, wop, and sides or back or on @ vehicle, wrain,
boat or e aircraft or eny other similar object; or
Ik]  using the Indian Mational Flag as a eovering for o building, or
1 intentionally displaying the Indian Mational Flag with the “saffron” down.

1ot Mirimum parnalty on second or subsequent offence —Whoever having glready been convicted

ol nn offence under Section 2. 15 again convicted of any such offence shall be punishable for the

secondd and for every subsequent affence, with imprisonment for & teom, which sball wot be less than one
PR
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tivh the Flag shall not be used a3 a drapery in any form whetsosver, including private
funzrals;

(vt the Flag skall not be uzed 25 a portion of costume or uniform of any description nor

shzll it be embroidered or printed upon cushions, handkerchizfs, napkins or any

dress material;

(¥} lemering of any kind shall not be put upon the Flag,

vefy the Flag shall not be vsed as a receptacle for receiving, delivering, holding or
carrving anvthing:
Provided that there shall be ne objection o kecping Nower petals inside the Flag
hafors it is unfurled as part of celebrations on special accasions and on Mational Days
like the Fopublic Day and tie Independeace Day;

{wity when used on ozcasions fke unveiling of a statue, the Flag shall be displayed
distinetly and separalely and il shall not be used as a covering for the status or
OLITIE L,

(ix) the Flag shall not be used wo cover 2 speaker”s desk nor shall it be draped over a
speaker’s platform;
(x) thz Flaz shall not be intentionally allowed to touch the ground or the faar erwail
_inwaler_, B
(xi) the Flag shall not be drapad over the hood, top, sides or back of a vehicle, traim,
bt or an aireraft;
{xit) the Flag shall not be used as a covering for a building, and.
{xiii} the Flag shall not be intentionally displaved with the “saffron” down.,

2.2 A member of publiz, 2 private organization or an educational institution may heist! display
the Mationzl Flag on all days and oceasions, ceremonial or otherwise. Consistent with the dignity and
honour of the Maticnal Flag—

{f} whenever the National Flag is displayed, it should ocoupy the pesition of honour
and shiould be distinetly placed;

{i) adamaged ordishevelled Flag should not be displayed;

(i) the Flag should net be lown from & single masthead simullaneously with any other

flag ar tlags; i
{s] the Flag should not be flown on any vehicle except in accordance with the
provisions contained in Section TX of Parl HT of this Code;
(v} when the Fiag is displaysd on a speaker’s plattorm, it should be flown on the
speaker's right as he faces the audience or flat against the wall, above and behind the
spealcer','
ivi) when the Flag is displayed flat and horizontal on 2 wall, the saffron band should be
upper most and when displayed vertically, the saffron bend shall be on the right with
reference to the Flag (L.e. left to the person facing the Flag);
(wify tothe extent possible, the Flag should conform to the specifications prescribed in
Part 1 of this Code;

(viif) no other flag or bunting should be placed higher than or above or side by side with
the Mational Flag; nor should any object including Nowers or gariands or emblem be
placed on or shove the Flag-mast from which the Flag is flown,

(ix) the Flag should not be used as a festoon, rosette or bunting or in any other manner
for decoration;

{x) the Flag made of paper may be waved by public on occasions of important
national, coirural and sports events. However, such paper Flags should not be
discarded or thrown on the ground after the evenl. As far as pessible, it should be
disposed of in private consistent with the dignity of the Flag;

{xf} where the Flag is displayed in open, it should, as tar as possible, be flown from
sunrise to sunset irespective of weather conditions;

{xif) _the Flag should not be displayed or tastened in any manner as may damage if; and

{xiif) when the Fiag Is in a damaged or sofled condilion, it shall be destroyed as a whole

in private, preferably by buming or by any ether method consistent with the dignity
of the Flag.

Section 11
1.3 The Mational Flag may be heissed in edusational mstitutions {schools, colleges, spoits camps,
scout camps, ete.) fo inspire respect for the Flag. A modsl set of instructions for guidance is given
below—
(¢} The School will essemble in-open square formation with pupils forming the three
sides and the Flag-staft at the centre of the fourth side. The Headmaster, the pupil



teader and the persan unfurling rhs Flag (it other than the Headmaster) wili stand three
paces behind the Flug-staff.

(] The pupils will fall according (o olasses and in s(uads of fen {or cther number
according to strength). These squads will be artanged one behind the other, The pugil
leader of the class will stand 1o the right of the first row of his class and the form
master will stand three paces behind the last row of his clazs, towards the middle. The
classes will be arranged along the square in the arder of seniority with the seniormost
cless at the right end.

(#) The distance betwean each row sEould be at least one pace (30 inches): and the
space hetween Form and Form shoud be the same,

() When each Form or Class is ready, the Class leader will step forward and sslute the
seiected school pupil leader. At soon as all the Fomms arc ready, lhe schood pupil
leader wilt step up to the Headmaster and salute him. The Headmaster will return
the salute. Then, the Flag will be undirled. The Sehool pupil leader may assist.

) Ths School pupil leader in charge of the parade {or assembly} will call the perade
b aftention, just before the unfurling, and he will call them to the salute when the Flag
fies out, The parade will keep al the salute for a briel interval, and then on the command
“order”, the perads will come Lo the atterlion pasition,

{vi} The Flag Salutation will be fellawed by the National Antherm. The parade wil] be

* keplat the attention during this part of the finctios,

{vit) On all occasions when the pledge is tsken, the pledze will follow the Mational
Anthem. When taking the picdpe the Assembly will sland to ‘attention and the
Headmaster will administer the pledge coremoniously and the Assembly will repeat
it after him,

(vitiy In pledping allegiance o the National Flag, the practice to be adopted in Scheols is
as foflows—

Standing with folded hands, ali repear topether the following pledge:

“I pledge allegianca t¢ the National Flag and to the Soversign Socialist Secular

Democratic Republic for which it stands.”

Part I :
HOISTING/DESPLAY OF THE NATIONAL FLAG BY THE CENTRAL AND STATE
GOVERMMENTS AND THEIR CRGANISATIONS AND AGENCIES
Section 1
Ligfence TnsallationyFzads of Missions Pasts )

3.1 The provisions of this Part shall not apply to Defence Installations that have their own rule for
display of the Maticnal Flag.

3.2 The Mational Flag may also be flown on the Headquarters and the tesidences of the
Heads of Missions/Posts abroad in the vountrizs whers it js customary [or diplomatic znd
consular representatives w v their National Flags on the Headquarters and their official
regidences,

Bection [T
Official Display :

3.3 Subject to the provisions contained in Section | abave, it shall be mandatory for ali
Governments end their orgenisationsfagencies to follow the provisions contsined in this Pare

34 On all occasions for official display, enly the Flag conforming to specifications laid
down by the Burews of Indian Standards and besring their standard mark shall be used. On
other occasions also, it is desirable that only such Flags of gppropriate sive srz flown.

Section ITF
Covrect Display

3.5 Wherever the Flag is Nlown, it should occupy the position of honour and Be distinetly
placed. .

3.6 Where the proctice iz to fly the Flag on any public building, it shall be flown on that
buitding on sl days including Sundays 2nd hiolidays ard, exespl as provided in this Code, it
shall be Oown from sun-rise o sup-ssl imesacctive of weather conditions. The Flag may be
fiows on such a building at night also but this should he only on very spacial nocasions.

3.7 The Flag shall always be hoisted briskly and lowered slowly and ceremoniously. When
the heisting and the lowering of the Flag is azcompani=d by sppropriase bugle calls, the hoisting and
lowering should be simultaneous with the bugle ca'ls,

38 When the Flag is displaved from a eaff projecting horizontally or at an angle from a
windawstll, balcony, or font of = buitding, ke satfron band shall be &t the farther end ol the
staff.



3.9 When Ihe Flag i3 displayed flat and herizontal on @ wall, the saffron Tand shall be upper
ol and when displayed vertically, the saffran band shall be (o the right with reference to the Flag, ie.,
it may be to the lell of a person facing il

310 When the Flag is displayed on o speaker’s platform, it shiall be flown on a staff on
the speaker's righl a3 he faces the audience or flat apainst the wall above and behind the
spoialer.

3.11 When used on occasians like the unveiling of a stalue, the Flag shall be displayed distinetly
and separately, - )

K

Ay 312 When the Flag is displayed alone on a motor car, it shall be fQowno from a staft,

::,..,-n.ich should be affixed firmly either on the middle front of the bonnet or Lo the front right
kide of the car oL

3.13 When the Flag is carried in a procession oF A parade, it shall be gither on the
marching right, i.e. the Flag's own right, or if there is u lins al ather flags, in front of the centre off
the ling.
Section 1Y
Incorrect Display

.14 A damaged or disheveled Flag shall not be displayed.

3,18 The Flag shali not be dipped in salute 1o any peasan ot thing.

3,16 Mo other flag or bunling shall be placed higher than or above or, CXCEpl #5
hereinafter provided, side by side with the Mational Flag; nor shall any abjeel including
flowers or garlands or emblem be placed on or above the Flag-mast from which the Flag is
Mo

.17 The Flag shall not be used as 2 festoon, rosetie or bunting or in any olher manner for
decoration.

3,18 The Flag shail not be used to cover 2 speaker's desk nor shall it be draped over a
speaker's platform.

3,19 The Flag shall not be displayed with the “saffron™ dowr.

3.20 The Flag shall not be allowed to touch the ground or the floor of trail in water.

321 The Flag shall not be displayed o7 fastened in any manner as may damage it

Section V
Misuse

3,22 The Flag shall not be used as a drapery in any form whatsosver excepl in State/
Military/Central Para military Forces funerals hereinafter provided.

3,23 The Flap shall not be draped over the hoeod, top, sides or back of a vehicle, train of
hoat,

3,24 The Flag shall not be used or stored in such a_manner as may d.am__ag:_&r_s::i_lg it.

" 335 When the Fiag is in a damaged or coiled condition, it shall not e cast aside or
disrespectfully disposed of but chall be destroyed as a whals in private, preferably by bumning or by mny
uilier method consistent with the dignity of the Flag.

3.26 The Flag shall not be used as a covering for a building.

3.37 The Flag shail not be used as a portion of a costume or uniform of any deseription. 1t shall not
w embienidered or printed upon cushians, handkerchiefs, napkins or boxes.

324 Letiming of any kind shall net be put upon the Flag.

419 The Flag shall not be used in any form of advertisement nar shall an advertising sign be
pafened Lo the pole from which the Flag is flown,

3,30 The Flag shall not be used as a receptacle for receiving, delivering, holding or carying
b
Pruvided that there shall be no objection o keeping Mower petals inside the Flag befors it is
mnlicled, as part of celebrations on special oocasions and on MNational Days like the Republic
Diay anul the Independence Tray.
Section VI
Salute
3.4 During the ceremony of hoisting ar lowering the Flag or when the Flag is passing in 8 parade
ar in @ review, all persons present should face the Flag and stand at artention. Those present in uniform
shiould render the approprizte salute. VWhen the Flag is in a moving column, persons present will stand
al nttention or salute as the Flag passes them. A dignitary may take the salute withoul a head dress.
Section ¥1I
Diisplay with Flags of other Nations and of Tnited Mafions



3.3 When displayed in a straight line with flags of other countries, the National Flag shall be
o the extreme right; ie. if an observer were 10 stand (g the center of the row of the flags facing the
andience, the Matinnal Flag should be to his extreme right. The position is ilfustrated in the diggram
below: —

LAY Flags of foreipn countries shall proceed as from the National Flag in alphabetical order on
e s of English versions of the names of the countries concerned. Tt would be permizsible in such
e Ao hepin and also w end the row of flags with the National Flag and also to include National Flag
I the el countrywise alphabetical order. The Mativnal Flag shall be hoisted first and lowered last,

L5 In case flags are to be fown in an upen cirele e, in an are or a semi-circle, the same
o vdure shall be adopted as is indicated in the preceding clause’of this Section. In case flags are w
Iwe Novwn ju 0 closed, je., complete circle, the National Flag shall mark the beginning of the
clicle nod the flags of other couniries should proceed in a clockwise menner until the last flag is
pluecd next to the Mational Flag. It is not necessary to use separate Mational Flags 10 mark the
leginming and the end of the circle of flags. The Mational Flag shall also be inchided in its
aljdabetical order in such a closed circle,

435 When the MNational Flag is displaved against a wall with another flag from crossed
stulls, the National Flag shall be on the right ie the Flag's own right, and its s@aff shall be in
front of the staff of the other flag. The position is illustrated in the diagram below;—

sgagaqay
L
y

AUDIERNIE

3.36 When the United Mation's Flag is flown along with the National Flag, it con be
displayed on either side of the Wational Flag, The general practice is to fly the Mational Flag
o the extreme right with reference to the direction which it is facing (i.e. extreme lefl of an
observer facing the masts flying the Flags), The position is illustrated in the diagram below:—

TEssssEEERREREE
SIS




3.37 When the Mational Flag is fiown with flags of other countrizs, the flag masts shall be of
equal size. International wusage forbids the display of the flag of ons nation above that of another
nation in time of peace,

3.38 The MNational Flag shall not bz flown from 2 single mast-head simultanseusly with any
other flag or flags. There shall be separate mast-haads for differont flags.

Section VII1
Display over Public Puildings/ Oficial Residences

339 Mormaily the Matonal Flag should be flown only on imporant public buildings such
as Migh Courts, Sccrstariats, Commissioners' Offices, Callectorates, Tails and offices of the
District  Boards,  Municipalities  and  Zilla  Parishads  and  DeparlmentalPublic  Sector
Undertakings,

3.4 In frontier areas, the Metional Flag may be flown on the border customs posts, check posts,
out pasts and st other spacizl places where flying of the Flag has special significance. In addition, it may
b Movwm on the camp sites of border pairols,

3.41 The Mational Flag should he flown on the efficial residences of the President, Viee-
President, Governors and Lisutenzni Governors when they arz ac Headguarters and on the
building in which they stay during their visits lo places outside the Headquarters. The Flag
flown on the official residence should, however, be brought down as soon as the dignitary
leaves the Headquariers and it should he re-hoisied on that building as he eniers the main pate
of the building on return 1o the Headquarters, When the dignitary is on 2 visit o a place
outside the Hepdguarters, the Flag should be hoisted on the bailding in which he= stays as he
enters the moin gaie of ther building and it should be brought down as soon as he leaves that
place. However, the Flag should be flawn from sunerise to sun-set on such official residences,
irrespective of whether the dignitary is at Headquarters or oot en the — Bepublic Day,
Independence Day, Mahstama Gandhi's Birthday, Mational Week (6th w 13th April, in the
memory of martyrs of Jalisnwala Bagh), any other particular day of national rejoicing as may
be speeified by the Government of Indiz or, in the case of a Stale, on the anniversary of
formation of that State,

342 When the President, the Vige-President ar the Prime Minister visils an institution, the
Mational Flag may be flown by the instinstion a5 3 mark of PEspecL

3.4 On the occasivns of the visit w India by forsign dignitaries, namely, Fresident, Vice-
President, EmperorKing or Helr Prince snd the Prime Minister, the Mativnal Flag mav be
flown along with the Flag of the Torsign country concemed in accordance with the rules
contained in Section VI by such private institetions as arc according reception fo the visiting
foreign dignitaries and on such public buildings as the foreign dignitaries intend to visit on the
day of visit to the institution.

Sectinn T
Display on Motor Cary
3.4d The privilege of flyving the MNational Flag on moter cars is limited to the:—
(1) President;
(2) Vice-President:
13} Govemnors and Lieutenanl Governors:
44} Heads of Indian MissionsPosts abroad in the countries to which they are
accredited,
13) Prime Minister and other Cabinet Ministers:
Ministers of State and Deputy Ministers of the Union:
Chief Minister and other Cabinet Mimisters of a Siate or Union Territory;
Ministers of State and Depury Ministers of a State o Union Territory;
(6} Speaker of the Lok Sabha;
Deputy Chairman of te Rajva Sabha;
Deputy Speaker of the Lok Sabha:
Chairmen of Legislative Councils in States;
Speakers of Legislative Assomiblies in Stales and Union temitories Deputy
Chairmen of Legislative Councils in States;
Diepury Speakers of Legislative Assembliss in States and Union territaries;
7)1 Chicf Justice of India;
Judgss of Supreme Coart;
Chief Justee of High Cours;
Tudges of High Courts.

3.45 The dignitaries mentioned in Clauses {3 ) to (7} of paragraph 3.44 may fly the

Mationa! Flag on their cars, whenever they consider it necessary or advisable,
Y W G e




Jdh When 2 forsign dignitary travels in a car provided by Govemment, the Mational Flag will be
flown on the right side of the car and the Flag of thz forzsian countries will be Jown on the lefi side of
the car. s

Eection
Digplay on Trainsddireraits

3.47 When the President travels by special trein within the country, the National Flag should
be flown from the driver’s cab on the side facing the platform of the station from whers the train
departs. The Flag should be flown only when the special dmin is stationary or when coming inte the
station where it is going 1o hallL

348 The Mational Flag will be Aown op the sireraft carrying the President, the Vice-
President er the Prime Minister on a visit to 2 foreign country. Alonpgside the Mational Flag,
the Flag of the country visited showld also be flown but, when the aircratt lands o countries
enroute, the Mational Flags of the countries tooched would be fown instend, as & gesture of
courtesy and goodwill.

3.49 When the President goes on tour within [ndiz, the Mational Flag will be displayed an the side
by which the President will embark the airerafll or Jissmbeark Sum it

Section X1
Ifa
3.5¢ In the evenr of the death of the faliowi
the places indicaed azainat each on the diy ol

¢ dignitaries the Mational Flag shall be halimasted at
tbeath of the digrilary:—

Dignitary Place or places

Peesident Throughowt  India

Vice-Presiden! Throughout India

Prime Miniztzr Throughout India

Speaker of the Lok Sabha Delhi

Chiaf Justice of India Dethi

Union Cabingt Minister Delhi and Sate Capitals

hinister of 3tate or Deputy Mimisier of Deelhi

the Lnian

Goveenor ) Throughout the Staie or Union

Lt Govemer Throughout the Siate or Union

Chisf Minister ol a State Throughout the State or Union

Chief Mingster of a Union territory Throughout the State or Union
termitory concemed

Cabinet Minister in a State Capital of the State concemed.

3.51 If the indmation of the death of any dignitary is received in the afternoon, the Flag shall be
hali-mased on the following day dlso ar the place or places indicated above, provided the funesal has
not taken place befors sun-sise on that day.

3.52 On the day of the funeral of & Jignitary mentioned above, the Flag shall be halfmasted at
the place where the funeral takes place.

X153 I State mouming is 0 be chaerved om the death of any digmitary, the Flag shali be hall
masicd throughout the period of the mouamning throughout lndia in the case of the Uinion dignitaries
and throughout the State or Union territory concsvned n the case of & Statc or Union ferritony
dignitary.

254 Halfmasting of the Flag and, whers
foreign digniteries will be governed by special
Affuirs mindividual cases,

pevessary, ohaorvance of Stals mouming on the death of
nazuctions which will issue from the Ministry of Home

3.55 MNotwithstanding the above provisions, in the cvent of 2 half-masi day coinciding
with the Republic Day, Independance Day, bahatama CGandhi’s Birthday, Mational Week (Gth
to 13th April, in the memory of martyrs of Jalianwala Bagh), any other particular day of
national rejoicing 25 may be specified by the Government of India or, in the case of 2 Slate. on
the anniversary of formation of that State, the Flags shafl not be flown at halfmast except
over the building where the body of the deceassd is lying until such fime il has been removed
and that Flag shall be raised o the full-mast position after the body has besn removed.

356 If mourning were to be obszrved in o parade or procession whers a Flag is camried,
two streamners of bleck crepe shall be attached to the spesr head, allowing the streamers Lo fall
naturatly, The use of black crepe in such 2 manpzr shall be only by an order of the
Govemment.

3.57 When flown at half-masr, the Flza shall be hnisted to the peak for an instant, then Jowered
to the hali-mast pesition, but before lowsring the Flag for the day, it shall be raised again o the peak.



Nore —By half-mast i5 meant hauling down Ge Flag to ane half the distance between the top and
the puy-line snd in the absence of the puy-line, hall of the staff.

388 On occasions of StaleMilitary/Central Para-Military Forces fimerals, the Flag shall b
draned over the bier or coffin wilh the saffron towards the head of the bier or coffin. The Flag shall
naot be lowered into the grave or burmt in the pyre,

3.59 In the event of death of cither the Head of the State or Head of ihe Government of a
foreign country, the Indisn Mission accrediled to that counlry may fly the Mational Flag al
halfmnast even if that cvent falls on Kepublic Day, Independence Day, Mahalama Gandhi's
Birthday, Mational Weck (6th i 13th April, in the memory of marlyes of Jalianwala Daph) or
any other parlicular day of national rejoicing as may be specified by the Govemmenl of India.
In the event of death of any olher dignitary of thar country, the Mational Flag should not be
flown al half-mast by the Missions except when the local practice or protocal (which should
he ascerlained from the Dean of the Diplomatic Corps, where necessary) require that the
[Muliviud Flog of a Foreign Mission in that country should also be flown at hatf-mast,



